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From

Thiri. B, Parthilsan

Asgimimiyl Commissioner (51
Hiarbour Asseassment Circle
Chennal-600003

To
Thira Ramachandran Subramanian,

Old No. 29, New No. 52 Baju MNaicken Street,
West Mambalam,

Chennai-a3

Submission of Prool of Claim in respeet of the voluntary
liquidation of Tvl. Core Indo Ispat Pvt., Ltd., under the
Insolvency and Bankruptcy code, 2016,

Subject:

Madam / Sir,

af af

Thiru, R.Parthiban, Assistant Commissioner (ST), hereby submits this proc
claim in respect of the voluntary liquidation of Tvl. Core Indo Ispat Pvt., Ltd. The
details for the same are sct out below:-
I TNAME OF OPERAITONAL CREDITOR IF AN [Thiro.R Parthiban, |
| INCORPORATED BODY PROVIDE | Assistant Commissioner |
IDENTIFICATION NUMBER AND FROGE OF [ST] Harbour Assessment)
INCORPORAITON, IF A FARTMERSHIF UR | Circle, Commercial Taxes '
INDIVIDUAL PROVIDE IDENTIFICATION | Department, Government |

| | RECORD OF ALL THE PARTNERS OR THE | of Tamil Nadhi. ,
. INDIVIDUAL| .
2 | ADDRESS OF OPERAITONAL CREDITOR FOR Thiru R.Parthiban, |
CORRESPONDENCE | Assistant Compussioner |
' ! | (ST Harbour Agsessment
| Circle, No.32 integrated |
! | Commercial Taxes |
|  Building, Elephant Gate |
| [ Bridge Road,
Vepery, Chennai-03, |
LS | Email: .
| | - JL'JE'EJHI.:_EG_QI.'LLUﬂh'.Eﬂ_l
(3| TOTAL AMOUNT OF CLAIM, INCLUDING ANY | ", |
| INTEREST, AS AT VOLUNTARY LIQUIDATION Tax:  Rs.342,87.594/-
| | PROCESS COMMENCEMENT DATE AND | Penalty Rs 3,43,10,176/-
L5 OF 5 i TALIM. wsesmmm=smmman==s
| DETAILS OF NA TURE OF CAL | e TG At

| [ £ ;

| | : [Rupees Six Crore Eighty
Five Lakh Ninety Seven

| | | Thousand Seven hundred

! and Seventy only)




|' 4 [ DETAILS OF ANY DISPUTE AS WELL AS THE =
| RECORD OF PENDENCY OF SUIT OR
ARBITRATION PROCEEDINGS. i
g 'f'l_ﬂ?fi.ﬁﬁ gt B _—T-Tf"lzefﬁ" Based on the Final
| 5 STAILS OF HOW AND WHEN DEBT INCL Assensment for the
sesament year
| ::T,f:'.mu-n.zml-”-
| :ﬂi_*.“g'.-!nqﬁ.[ﬁ,ﬂ“ﬁ
17 dated 07.12 ':E_l'.'lﬂf_}
'ﬁ_ | DETAILS OF ANY MUTURAL CREDIT, MUTUAL NIL
‘ DEBTS, OR OTHER MUTUAL DEALINGS
BETWEEN THE CORPORATE PERSON AND THE
| OPERATIONAL CREDITOR WHICH MAY BE SET
: 'OFF AGAINST THE CLAIM. B (S
5 | DETAILS OF ANY RETENTION OF TTLeIN | | Nik
| RESPECT OF GOODS OR PROPERTIES TO
| WHICH THE DEBT REFERS OR ANY OTHER
L | SECURITY. . . -
"8 | DETAILS OF ANY ASSIGNMENT OR TRANSFER NIL
| OF DEBT IN HIS FAVOUR Rt
|' 5 | DETAILS OF ANY ASSIGNMENT OR TRANSFER NIL
| OF DEBT IN HIS FAVOUR | seeadyl
10 | DETAILS OF THE BANK ACCOUNT TO WHICH NIL
THE OPERAITONAL CREDITORS SHARE OF THE
PROCEEDS OF LIQUIDAITON CAN BE |
TRANSFERRED. 4
F 1 ’ LIST OUT AND ATTACH THE DOCUMENTS Copy of the Assessment |
L RELIED ON IN SUPPORT OF THE CLAIM order.
p \ |

l
R
Assistz Tommissioner (ST) l.

Harbour Assessmeni Circle

Chennai-600 003,
- Signature of operational creditor or person authorized to act on his behalf |
(Flease enclose the authority if this is being submitted on behalf of the ',

operational creditor)
F I Name in BLOCK LETTERS

Position with or in relation to creditor

T THIRU.R.PARTHIBAN

Assistant Commissioner
(ST} Harbour Assessment
Cirele Commercial Tax
Department Government ',
of Tamil Nadu '
Assistant Commissioner il
(ST) Harbour Assessment
Circle, No.32, Integrated |
Commercial Tax Building, |
Elephant Gate Bridge
Road, Vepery, Chennai -

03 email: ',
l An.Ha:hnunﬁctﬂ.tn._gﬂ._lE B

Address of person signing

*PAN Passport, AADHAAR Card or the identity card issued by the Election
Commission of India.



AFFIDAVIT

I, Thira.R.Parthiban "
Axsessment Clrele. A slatant Commisslones (8T, supranily residing at ""wur
Gate Bridge Road 1: No.32, Integrated Commercial Taxes AaildinE. ’:I"’“"“
: epery, Chennal-600 ana do Solemnh e and platy B8
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ap an Tvl.Core Indo lspat Pt Ltd, my oo partners i trade, o s Lhe
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the documents gpeafi cd below:

-1 rf'.-.n:ﬁ o s ey jdence of debt]

Please st oul ihe documen
VAT No. 337 80100300/ -‘-10 1 dated: 07 12.2020
VAT No. 337 ~R0 100, 300 /201 1- 12 dated o7. 12.2020
VAT No ‘u..m'.muu-*u;a 15. dated: 07, 12,2020
VAT No .rj“"*lJ’LHJ’.-UU- 2015-186, dated: o7 12.2020
VAT h.ﬁ.EFTt-U]E'DECH}_.' 2016-17, dated: 07, 12.2020
the best of ¥ gnsowledge:

documents AI° frue, valid and genuinc Lo

3 £ said

-:-:ar:r:.mnn and bebel.
4 in Respectof the said sum or aoy part thereof, | have not. nor have mY partners
by my | OuF order, to my/our ynowledge °F
¢ security

as BNy persomn,
had or recey ¢d any manner o

e following: NIL
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COMMERCIAL TAXES DEPARTMENT

Thin
1.R |'.|,.. To
Assistans . thiban -
='slant Con o Thiru.Ramachandran Subramanian
li"” bour .'\sgﬂ;Tr;?:;?“g'r [ST" Old No.29, New No. 52
henna;j - 600 .':Jn’! ircle, Raju Maicken Street, West Mambalam,
s Chennai-600 033
o Re, No. 652/A3/2020 dated. 31,05.2021

b: -
4y g?‘l‘?:‘::“ﬂ;‘mﬂj Taxes Department - Government of Tamil Nadu -
€ 0l the Assistant Commissioner (8T), Harbour Assessment

Circle = NCLT ©
file - Regarding. ase , Tvl.Core Indo Ispat Pvt. Ltd - Claim Petition

18.12 2000 | Tronce vide the Re. Mo, 652/A3/2020 dated
2

E;DC;TdEI of Liquidation of the Corporate Debtro - Tvl. Core

D:'W'iainapal Pvt Ltd by the National Company Law Tribunal

S n Bench - [I, Chennai vide IAf359/1B/2020 in
/877 /2019 dated 05.05.2021

3 Public Announcement of the Interim Resolution Professional.

Eg&ggi;g;ri Commencement Date of Corporate Debtor dated

4 The letter of _hiﬁmaﬁon from Thiru. Subramanian
Ramachandran - Liquidator E-mail received dated 22.05.2021

Ferdedri iy

I invite your kind attention to the Public Announcement in the reference cited.
In this connection claim petition for the arrears pertaining to Tvl. Core Indo Ispat Pvt.
Ltd for an amount of Rs.6,85,97,770/- (Rupees Six Crore Eighty Five Lakh Nnety
Seven Thousand Seven hundred and Seventy only) is filed herewith for further
action.

Claim Petition in Form B, Affidavit, details of claim along with Assessment
order copies are enclosed herewith. Receipt of the above documents may be

acknowledged.

Encl:
Claim Petition in Form B, Affidavit 1 |
Two Blue Bond Copies and 4 White Pond Copies along with

Assessment orders (2010-11,2011- 12.2014-15,2015-16,2016-17) o i

R <t

sel m\gZ’n%{:AH”’}EH -
Assistagt Comr ."..;:T L,bT‘F
Assistant: CommissionendCT),
HarloumAssessment Circle.
Copy Submitted to TAl03.

1) The Joint Commissioner (
2) The Deputy Commissioner(ST), Zone

ST Chennai(North) Division,Chen
—1.Chennai-03.




